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t{Statement made by Prime Minister
regarding rclease of POWSs
1724 SHRI S. C. \NGRE:

SHRI N. K. SHEJWALKAR:
SHRI O. P. TYAGI:
SHRI PREM MANOHAR:

SHRI JAGDISH  PRASAD
.y  MATHUR:

So~- SHRI D. K. PATEL.

Will the \inister of EXTERNAL AF-

FAIRS Dbe pleased 1> state:

(a) whether 1t 1s a fact that in a Dress
Conference m  Dclhi held on the 12th
July, 1973 Prime Minwster said that priso-
ners of War would not he released till a
final agreement was reached with Pakistan;
and

(b) if so, the p1igress made so far in
this regard?]
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to Questions 58

| THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRIL SURENDRA PAL SINGH): (a) and
(by The Prime Mmster did not convene
anv  Press Conlerence in Delhi on 12th
Julv, 1973, However, mn a Press Conference
on [2th July, 1972, the Prime Minister
was reporled to have stated that the priso-
ners of War will be released after an agice-
ment had been reached with Pakistan., As
the  House 1s aware this agreement was
sizned at Delhi on 28th August, 1973 and
the three-way repatriation between India,
Pakistan and Bangladesh commenced on
19th  September, 1973 under this agree-
ment. |

Conference of Chici Executives of  State
Industrial Development Corporations
1725

5. SHRI SITARAM KESRI: Will the
Minister of HEAVY INDUSTRY be pleased
to state:

(a) whether a Conference of Chief Exe-
cutives  of  State Industrial Development
Corporauons was held in New Delhi in
Seplembet, 1973;

(by 1t so, the details of discussions held;
and

(¢) the decisions taken therein?

rHE DEPUTY MINISTER IN THE
M[INISTRY OF HEAVY INDUSTRY
(SHRI DALBIR SINGH): (a) Yes, Sir.

(b) and (c) This mecung was held to en-
able the Minwster of Heavy Industry to take
stock of the problems taced by the State
Public Sector Undertakings/State Industrial
Development  Corporations and  help the
Corporations to overcome these difficulties.
The representatises of these Corporations
mentioned the problems faced by them
particularly by way of difficulty in gelting
raw-matcetials, shortage ot foreign-exchange
and dclavs in obtaining loans from Finan-
aal Institutions. It was decided to bring
these difficulties to the notice of authorities
concerned for taking remedial action.
Installed capadity of Durgapur Steel Plant

1726. SHRI KALYAN ROY: Will the
Minister ¢ STEEL AND MINES be pleased
to state the steps taken by Government
to 1eview the installed capacity of the Dur-
gapar Stcel Plant and results thereof?

'HE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES (SHRI
SUKHDEV PRASAD)Y. The Steel Authority
of India Limited as well as the Action Com-
mittce of the Planming Commission are re-
viewing the rated capacity of the Durgapur
Steel Plant.

t[ ) Enghsh translation.
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